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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI 

O.A. NO. 607 OF 2022 

IN THE MATTER OF 

In re: News item published in NDTV dated 06.08.2022 titled “High 

Volume uranium in groundwater in Bihar Leaves Authorities Worried: 

Report”  

     

FACTUAL AND ACTION TAKEN REPORT ON BEHALF OF JOINT 

COMMITTEE CONSTITUTED VIDE ORDER DATED 23.08.2022 

PASSED IN O.A. NO. 607 OF 2022. 

 

I, S. Chandrasekar, aged about 44 years, Son of Mr. S. Subramani, residing at B-

202, Amarkunj Apartment, Vivekanand Marg-Patna-800013, do hereby solemnly 

affirm and state as follows: - 

1. That I am posted as Member Secretary, Bihar State Pollution Control 

Board, Patna and as such I am well aware of the facts and circumstances of 

the present matter. I am competent and duly authorized to swear the 

present affidavit. 

 

2. That the instant matter has been registered as an original Application in 

light of the media report to the effect that uranium is found in the drinking 

water in certain Districts of Bihar. 
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3. That the instant matter was heard on 23.08.2022 when the Hon’ble 

Tribunal was pleased to constitute a five member joint committee of CPCB, 

State PCB, CGWA, Secretary Water Resources & Secretary Health 

Department, Bihar to look into the matter and furnish a factual and action 

taken report in the matter. The State PCB was made nodal agency for 

coordination and compliance. 

 

4. That pursuant to passing of the order the State PCB vide its letter no. 2947, 

dated 09.09.2022, requested the members of the committee to participate in 

the meeting and fixed 20.09.2022 as the day of the meeting. Further, the 

State PCB vides its letter no. 2948, dated 09.09.2022 also requested Bhabha 

Atomic Research Centre to participate in the said meeting and to provide 

necessary assistance. 

 

5. That on 20.09.2022 the representative of CGWB, Bihar informed that in 

May, 2019, CGWB carried out uranium sampling in the State of Bihar and 

collected 608 ground water samples covering all districts of Bihar after 

following accepted protocols. The collected samples were analyzed using 

ICP-MS at CGWB, Lucknow Chemical Lab. As per the reports uranium 

concentration more than permissible limit of 30 ppb were found in 11 

samples out of 608 samples.  

Also, Mahavir Cancer Sansthan (MCS) Patna, conducted a study on 

uranium concentration in groundwater resources of Bihar and collected 237 

ground water samples covering all districts of Bihar. According to this 
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study, 12 districts where Uranium exceeded BIS guidelines in at least one 

sample were Bhagalpur, Gopalganj, Katihar, Munger, Muzaffarpur, 

Nalanda, Nawada, Patna, Saran, Siwan, Supaul and Vaishali. 

Public Halth Engineering department (PHED), Govt. of Bihar, has taken 

initiative on the outcome of study conducted by MCS, Patna and collected 

272 ground water samples from the surrounding villages/panchayat of the 

Uranium hotspot marked by the MCS, Patna. These ground water samples 

were analyzed by CGWA, Patna, using ICP-MS. The concentration of 

Uranium greater than 30 ppb was found in 19 samples/locations falling in 

11 blocks.  

All the aforesaid study clubbed together following observations can be 

made:- 

(i) Uranium more than permissible limit is sporadic in occurrence and 

localized in nature; 

(ii) Out of 30 locations, 17 locations are having uranium concentration 

between 30 to 35 ppb; 

(iii) 5 locations have uranium concentration between 35 to 40 ppb; 

(iv) 8 location have uranium > 40 ppb, these locations are in alluvial areas; 

(v) 3 location have uranium > 70 ppb. 

A copy of the note provided CGWB 

is annexed and marked as 

Annexure-1. 
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6. That on the day of meeting (20.09.2022) the representative of BARC 

informed that BARC has also earlier carried studies in 16 Districts of Bihar 

and only in Gaya and Nawada few collected samples showed marginally 

higher values of uranium as compared to the AERB limit of 60 ppb for 

drinking water. 

A copy of note on the status of uranium in 

ground water in Bihar submitted by 

BARC is annexed and marked as 

Annexure-2. 

7.  That from the above stated facts it is humbly submitted that in holistic 

terms the uranium concentration range found in ground water sources in 

Bihar are within the normal natural variation. 

A copy of the minutes of the meeting is 

annexed and marked as Annexure-3. 

 

8. That I have read the contents of the report and have understood the same. 

 

DEPONENT 

 

 

` 
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